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Estt (D) datedthe 30th August, 1969 had
mentioned in para 2 that the ‘size and
number of Departmental Promotion

Committee (S) should be decided by each
Miristry/Department. There is a common
Ministerial cadre, for the Institute as well
as for the Regional Research Stations and
the other Research Stations, it was
experienced that when there was a number
of vacancies and the zone of consideration
of the candidates from the seniority lists
was very large it would ‘nvolve the
association of almost all the Heads of
Offices” numbering more than 30 on the
Departmental  Promotion Committee.
This, obviously, besides being unworkable
would involve waste of time of scientists.
The CAO-cum-Registrar is the Reviewing
Officer for the work of the Head Clerks and
the Superintendent Gtade II in the
Ministerial Class IIT pouts. It was. there
fore. fult that his inclusion in the Derart-
mental Premidtion Committegqs Chairman
fully complied with the instructions
contained in the 47th Report of the Esti-
mates Committee embodied in the orders
of the Home Ministry referred to above,
Further, the Degartmental Promotion
Committee assesses the suitablity of a
candidate strictly on the basis of the
Confidential  reports: onthe work and
the conduct of a staff member given by
the respective Head of the Division/Officer
in-charge under whom the assessee worked
and which isreviewed by the CAO-cum
Registrar. However, even so the Heaa
of the Division in whose Division a
vacancy arise, is now associated as
member of the Departmental Promotion
Committee as mentioned above. Even
here: with a view to giving a sense of
participation itis the Divisional Head
under whem  the vacancy occurs that is
material and not under whom the Head
Clerks lrave worked.
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Working of Aaralem farm, Kerala

3277. SHRI E. K. NAYANAR: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the details of working of Aaralem
Farm set up with the aid of Soviet Union
in the Kerala State; and

(b) Whether the work of the farm will
begin before the end of this year ? '

THE MINISTER OF STATE IN THE
MIM,STRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE): (a) The Central State farm
being set up in the Cannanore district of
Kerala will have atotal area of about
4,800 hectares. The area so far taken over
is about 2,980 hectares. Action for
acquiring the remaining land is being taken
by the Government of Kerala.

(b) No Sir. Proceeding with regard to
compensation for trees standing on the
acquired land are still pendingin the law
courts and it is, therefore, not possible to
do jungle clearance work on the land
already acquired. The machinery for the
farm has started coming and some of it
has already reached Cannanore. A part of
the land has no jungle growth and culti-
vation operations on that part of the land
are expected to start early next year.

Representation of Kerala Film Chamber
of Commerce on All India Film
Council

3278. SHRI E. K. NAYANAR :
Will the Minister of INFORMATION
AMD BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) whether Government have received
any Resolution from the Keral Film
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Chamber  of Commerce  Executive
Committee, which was passed on 26th
August, 1970, demanding the Chamber's’
representation in the All India Film
Council ; and

(b) if so,lihe reaction of Government
therero ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) Yes, Sir.

(b) The request of the Kerala Film
Chamber of Commerce will be taken into
consideration while taking a final decision
on the establishment ana composition of
the Film Council.
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3279. SHRIMATI NIRLEP KAUR :
Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether his Ministry has received
representation from  industrialists of
Ludhiana for an automatic telephone
exchange for the town;

(b) whether the new building for the
automatic exchange was completed about
2 years ago, but the equipment meant for
the automatic exchange was removed from
Ludhiana to Rohtak; and

(©) if so the reasons for giving
preference to Rohtak over Ludhiana

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRISHER SINGH) : (a) Yes.

(b) It is wholly incorrect and no
equipment has been removed to Rohtak
from Ludhiana. Building for the automatic
exchange at Ludhiana was completed in
July 1969.

(¢) Question does not arise.





